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In addition to above, following trains 
services had to be curtailed on day-to-day 
basis due to difficulty in finding passage on 
account of agitators holding-up trains for 
going towards Ayodhaya. 

(a) O'n 24.1 0.90, 10 pairs of Mail/Express 
trains and 2 pairs of passenger trains passing 
via Agra had to be short terminated due to 
passage difficulty in Agra Area. 

(b) On 27.1 0.90,23 pairs of Mail/Express 
trains passing via Jhansi and Bhatni had 10 
be cancelled due to passage difficulty. 

(c) On 28.10.90.15 pairs of Express 
trains scheduled to pass via Bhatni and via 
Saharanpur had to be cancelled due to 
passage difficulty upto 1.11.90. 

(d) On 29.10.90, 14 pairs of Express 
trains scheduled to pass on Jhansi-Agra 
Section had to be short terminated due to 
passage difficuhy. And another 4 pairs of 
Express trains had to be diverted via Bhopal-
Nagda and Surat-Jalgaon Sections. These 
arrangements continued upto 1.11.90. 

Raw material Depots for Import of 
Petrochemical Intermediaries 

763. SHRI LOKANATH CHOUDHURY: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whetherthe State Governments were 
requested to collect relevant data regarding 
the proposal for setting up of Raw material 
depots for import of petrochemical interme-
diaries from the Middle East and other 
countries for the purpose of establishment of 
petrochemical industry and make available 
the same to the working group constituted 
for the purpose; 

(b) if so, whethertheOrissaGovernment 
has already submitted the report; and 

(c) H so, the details thereof and action 
taken thereon? 

THE MINISTEROFPETROLEUM AND 
CHEMICALS AND MINISTER OF PARLIA-
MENTARY AFFAIRS(SHRI SATYA 
PRAKASH MALVIYA): (a) to (c). The pro-
posal made by the Government of Orissa for 
setting up of a Petro-chemical terminal at 
Paradeep has been considered by a Com-
mittee which has suggested that such a 
terminal facility at Pradeep Port is feasible. 
The Committee has also recommended that 
the organisation desiring to set up such a 
port facility may have to ascertain the de-
mands from the down-stream units and also 
undertake detailed technoeconomic feasi-
bility before an investment decision is at-
tempted. The recommendations of the 
Committee have been made available to the 
State Government of Orissa for appropriate 
action. The State Government has also been 
requisite to contact the Ministry of Transport 
who are concerned with the development of 
ports. 

[ Translation] 

Requirement of Petroleum Products In 
Surat, GUJarat 

765. SHRI C.D. GAMIT: Will the Min-
ister of PETROLEUM AND CHEMICALS be 
pleased to state: 

(a) the requirement of kerosene, diesel 
and petrol of I.B.P., Bharat Petrohum and 
I.O.C. in Surat Division of Gujarat; and 

(b) the details of quota sanctioned for 
each month from January, 1990 to Novem-
ber, 1990 and actual quota allotted during 
this period? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS AND MINISTER OF PARLlA .. 
MENTARY AFFAIRS (SHRI SATYA 
PRAKASH MALVIYA): (a) and (b). The 
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Central Government only makes bulk alloca-
tion of keros.neto States and Union Territo-
ries. Districtwise allocations are made by the 
State Govts. High Speed Diesel (HSD) ra· 
leases to retail outlets throughout the coun-
try are presently baing made at the same 
level as in the corresponding period of the 
previous year. Motor Spirit (MS) releases to 
retail outlets throughout the country are 
presently being made by providing a 4% 

growth over the corresponding period of the 
previous year. A statement regarding SKO 
allocations Vs upliftment in Surat district 
during January-November 1990 is enclosed 
in Statement-I. 

A statement regarding sales of petrol 
and diesel in Surat district during January-
November, 1990 is at statement-II. 



223 Writtsn Answers 

I e 

c 
C» 

~ 
Q. 
::l 

c 
.Q 

I 

0 
0.. II) 
::t: 

0 
0.. .. m 

C") 

.,... N 
""- ~ ~ 

(") V') .,... 
~ II) 

co CD 
N 

~ ~ 

JANUARY 10, 1991 Written Answel3 224 

(W) ; CD .,... N 'III:t CD CD ..... 
" ~ ~ ~ " 0) Q) ~ ~ C") ~ ~ 

a .,... ..... .... 0 ~ eo CD " en en ~ ...... ...... ...... ~ .. .. V') V') ~ ~ 

N 0) ~ r! J::: " i i ! 13 ...... co 
0) (7) CJ) 0) Q 

CD U') U') II) II) an II) an CD 



225 Written Answers 

.... 
C") .... o .... 

-= .S! 
Q 

i ~ -'" N 
0) 
at) 

e ~ 0 
co Q) 

~ ~ 

as 0 
II) CD -- U') 

J 
~ ~ ,... 
:x: .,.. 

~ s ('I) ('t) ..-

~ 
N 

C\I ~ 

PAUSA 20.1912 (SAKA) 

~ .... .... .... 

.... 

o 
~ .... 

g 
N en 
Q) • 

~ 

a ..-

.... 
~ 
N ..-

i 

.,.. 

N o 
&I) .... 

Ie 
~ 

(J) .,.. 
&I) 
lI) 

.... ..... 
'¢ 

~ 
C"') .... 
,.... .,.. 
('t) .... 
.,.. ,.._ 
~ 

.... 

.-
lI) 
~ .... 

C") .... 
'lilt .... 

~ 
fA 

~ 
&I) 

.... 
CD 
'¢ 

N 
~ ..-

~ 
N .... 

il 

.... 

.... 

co 
~ 
at) 

,... 
Q) :g 

N .-
U') 

~ ..-

2 
('t) .... 
N 

~ 

.... 

..-
U') 
N an 

! an 

,... 
01 • 
!f1 .... ..-

8 
C") ..... 

~ 
N 

Written Answers 226 

CD 
N 
~ 

.... .... 

tI) 
0) .... ..... 

~ 
~ 

" ~ 
~ 

~ 
('I) 

0 
tQ 
..-

co 
~ ..... 

I!! 
~ 

a) 
N o .... 

~ co ..... 

N 
~ 
~ 

(7) 

~ 

.... 
~ 

CD 
~ ..-

; 
N ..... 

co co 
~ 

,... 
8 .... 

~ 
~ 

.... 
0 
~ 

~ 

.,.. 
~ ..-

e 
N ..-

..-,... 
co .,.. 



227 Written Answers 

(.) 
Q 

-J 

~ 
~ 

a.. 
~ -~ 

rf (.) 

~ 

(..) 
Cl co 

(.) 
Q 

,_ ,_ 

<:) ,_ 

(Q 

"III:t 

(') 

(\J 

-

C\I co 
Q) co 

a 
C\I 

0 ..... 
0 
LO 

LO 
....... 
"lit 

Ol 
~ ..... 

,..... 
~ ..... 

Ol .... ..... 
C\I 

JANUARY 10. 1991 

N o co co 

C"') ..... ..... 
LO 

co 
C\I co 
"lit 

co 
....... 
"lit 

co 
~ ..... 

...,. 
C\I ..... ..... 

co ,..._ 
co ..... 

Written AnswelS 228 




